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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH
Misc. Application No. SF/Misc, /7007772016 & S5T/Misc, /7007872016
Appeal No, ST/52247/2014-CU(DB), ST/523 16/2014-CU(DB)
Dated of Hearing /decision: ﬂﬁfﬁfiﬂlﬁ
fArising out of Order-in- Appeal No. 141, 142/ST/ALLD/2012 dated

12.12.2013 passed by Commissioner {Abpeals), Central Excise &
service Tax Allahabad, (U.F.)]

1. Whether Press Reparter may be allowed o s T e T
the Order for publicstion as per fEule 27 of the ;
CESTAT [Prnceddre} Patles, 19827 i

the CESTﬂﬂ {F’rm,c_dure] Rulea, 398" for
publicatlon in any authoritative report or nol?
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4. Whether order is o be dredlated 1o tfm_ Ve i
i _ Department Authorities? ‘

C.C.E., Allahabad, (U.P,} Appellant 711\"\“_;‘! '
Vs, v,

Shiv Shankar Agrawal, Ashok Kumar Agrawal R&Er:uondent;

Appearance;

Present for the Appellant: Shri Pawan Kumar Singh {Supennmndmt} A R
Present for the Respondent: None Lz

Coram: Hon'bie Shri Anil Choudbary, Member {Judicial) r,r '
Hon'ble Shri Anil G. Shakkarwar, Member {Techrﬁ-;al)

T &\\[ 3 H?! c’_ B

Final Crder No. TOzu e

Per: Anif Choudhary

Heard the {earnaed AR, Appeal is disposed of as '.ﬁ.rit'hr:is‘mﬂ.fn

under the litigation poficy, as prayed in Miscellaneous Application No,



ST/Mise f70077/2016 & ST/Misc./70078/2016 without antering into

mertks, Misc, Applications stands disposed of.

(Dictated and pronounced in the apen Court)
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MEMBER (TECHNICAL) MEMBER {JUDICIAL)
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